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operatives if the Government of the 
Part C or D State recommends tl^ t  
such loans should be given.

Kumari Anaie Maaearene: May I
know, Sir, whether the handloom in
dustries come within the purview of 
this scheme?

Shrl T. T. Krishnamachari: Perhaps.
Sir, it is a small-scale industry. But 
we have a different scheme altogether 
for it, and the grants that have been  
made for small-scale jindustjrifes are 
something exclusive of handlooms.

D b p ar tm bn t  op Sta t io n b r v  a n d  
Pr in t in g

*1349. Shrl M. L. Dwivedl: WiU the  
Minister of Works. Housing: and
Supply be pleased to refer to the com
ments made by his Ministry, in con
nection w ith  the Printing and Station
ery Department on the 1st April. 1953 
on the point raised by Prof. Sharma 
tp improve the quality of printing— 
(vide page 4 of the statement exam in
ing points raised by Members of Par
liament on Demands for Grants of the 
M inistry, Department of Stationery  
and Printing, A nnexure No. VII of 
Supplementary statement No. 1. show
ing action taken on assurances etc. 
given during the Third Session of
1953 of the House c f the People) and 
state:

(a) whether the technical adviser’s 
view s on the subject could be ascer
tained on the subject;

(b) if so, what are they;
(c) whether as a result of examina

tion conducted to this effect as out
lined above, any action  is likely  to 
be taken in the direction of improv
ing the quality of the work; and

(d) whether any steps are being 
taken to raise the standard of execu
tion?

The Minister of Worics, Hoosing and 
Supply (Sardar Swaraii Singh): (a)
Yes, Sir, ^

(b) A copy of the Technical Advi
ser's note is placed on the Table of 
the House. [See Appendix VI, annex
ure No. 44.1

(c) and (d). Yes« Sir.
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Sardar Swaran Singh: Sir, the pre
sumption underlying this question is 
not correct.
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Sardar Swaran Sin^h: That, Sir, is 
a suggestion for action. In the state
ment, a copy of which has been laid 
on the Table, steps that are necessary 
to be taken in this connection are also 
indicated, and I have already said in 
the reply that all those matters are 
under the consideration of the Govern
ment.

fflTo  ̂^  WPT
^  ^  ^  Tf ^rvcft

Shrimati A. Kale: May I know, Sir. 
the comparative cost of stationery 
printed in Government department .and 
similar stationery printed by private 
people?

Sardar Swaran Singh: That, sir, is 
too general a question. Unless any 
speciflc item is indicated, it will not b« 
easy for me to give aiiy comparative 
figures.



2093 Oral Answers 17 SEPTEMBER 1953 Oral Answers 2 0 9 4

Shri Mimiswamy: May I know, Sir, 
whether Government are prepared to 
accept all the views expressed by the 
Technical Adviser, and whether they 
will be implemented?

Sardair Swaran Sing:h: That is exact
ly the matter which is under considera
tion, Sir.

Shrimati Renu Chakravartty: In view  
of the fact that neither the stationery 
supplied to us here nor the debates 
have yet improved either in quality 
or in the timing, does the hon. Minister 
propose to look into the whole m atter- 
and see if anything can be done?

Sardar Swaran Singh: 1 am prepared 
In ’ook into it. I have already been 
lo ;king into it, .and that is the reason 
why it was referred to a Technical 
Adviser.

Shri M. L. Dwivedi: How long will 
it ake for the hon. Minister to con
sider this matter, since it has been 
pending for a considerably long time?

Shrimati Renu O.iakravartty: T w o

and a half years.
Sardar Swaran Singh: I do not know  

whether I can prescribe any time 
limit. I am doing my best, and steps 
have already been taken in this con
nection.

O p e n in g  o f  N e w  C o ll ie r ie s

•1850. Dr. M.'M. Da»: WUl the
Minister of Productton be pleased to 
state:

(a) whether it is a fact that recent
ly the Coal Board has banned the 
opening of new collieries in the Jharia
and Raniganj fields; and

(b) whether it is a fact that the 
main reason for taking the above de- 
cliion is the transport dif&culties for 
carrying the coal from the mines?

The ParlUmentary Secretary to the 
Minister of Production (Shii R. G. 
Dubey): (a) and (b). The power to 
grant or refuse permission for the 
opening of new collieries vests in the 
Coal Commissioner and not in the Coal

Board. In view of the"high level of pro
duction in the Raniganj and Jharia  
# eld s and the disparity between it and 
the availability of transport, the Coal 
Commissioner considered that no fur^ 
ther applications for the opening o f  
new collieries should be entertained for 
the present. The intention was not to  
add to the existing number of producing 
units and thereby lead to serious over
production in the particular region. 
Where adequate justification exists, 
cases are considered on their own  
merits, subject, of course, to the policy  
of conservation in th» case of coking 
coal.

Dr. M. M. Das: The hon. Minister 
has said in his reply that coal produc
tion has gone up. May I know whether 
our present output of coal has reached 
the target fixed .by the Pl::nning Com
mission?

Shri R. G. Dubey: Yes, Sir. It is near
ing the target fixed by the Planning  
Commission.

Dr. M. M. Das: May I know, Sir, 
whether it is a fact that the present 
policy of the Government regarding 
issue of new licences is that permis
sion for new collieries will only be 
given if the transport facilities in that 
particular re/?ion where the mine is 
situated are available?

Shri R. G. Dubey: The position is not 
exactly so. The impression has been 
wrongly created that there is a total 
ban on the opening of new collieries, 
whereas there is a Committee, and the 
Coal Commissioner is guided by the  
advice of this Committee. Apart from 
the factor of transport, other factors 
ar^ also considered, for example siding 
facilities.

Dr. M, M. Das: May f  know. Sir, 
whether it ^  a fact that a few days 
ago one of the Members of the Plan
ning Commission went to Calcutta to  
discuss with the West Bengal Govern
ment regarding providing transport 
facilities to the coal mines in this area 
of Jharia and Raniganj.




